MOST IMMEDIATE
ASSEMBLY QUESTION

GOVERNMENT OF N.C.T. OF DELHI
REVENUE DEPARTMENT: PARLIAMENT CELL
5, SHAM NATH MARG, DELHI-110054

No. F.l1/1678//DC/PC/VS/2021/ o4 Dated: 02 .0, 221
To

The Dy. Secretary (Question Cell)

Delhi Legislative Secretariat,

Old Secretariat Delhi-110054

Sub: Reply to Vidhan Sabha Unstarred Question No. 47 fixed for 03.01.2022 raised by
Hon’ble ML A Sh. Vishesh Ravi.

Sir,
Please find enclosed herewith the 100 copies of the reply in respect of above said
question for further necessary action at you end.

This issues with the prior approval of C ompetent Authority.

Yours faithfuﬁly

Encl.: As above. %, -

(ANIL SIROHI)
SUB DIVISIONAL MAGISTRATE-III (HQ)
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OLD BUILDING

PWD, FLATTED FACTORIES COMPLEX,

JHANDEWALAN, NFW DELHI-110055

1444

- Dateofthe
Sr. letter and
No o reference Sebgect
—— 1 - o
‘ Regarding the non
: acknowledgement  and  non

action on my legers complaint

addressed 10 the Divisional
Commissioner and other
| 01122021  revenue deparmeent  officials

request o expedite the pending
Issue n Karol  Bagh
constituency  communicated to
Revenue department officials on
an immediate basif.

d Regarding re-enchroachment on
both side from kalka Das che k
5 120087 &t e Yemcle o
& 1909202 o ndewalan emple  on
DBG Road under Karol Bagh
% Sub division
i3
g

To SDM regarding issues faced
‘ 118478 &t b:\ SC ST _u’nglc mothers My
! = Geeta Devi and Ms. Rita in
24022021 o .
] getling caste cenifidate for their

! children

Action taken

I'he action waken is enclosed as Annexure- A

Matter was aiready forwaded 10 the Assistant
Commissionent Karo) bagh Zone. MCD) with
a cups 1o Hon ble M \. vide no
SDM KB DDMA 200 3328-29 dt
26 102021 and same matter was also taken
up in the Sub Divisonal level of STF wide
minutes of metting held on 12 08.2021 vide
no. SDOM-'KBSTF 2021 2435.4) dt
17082021.

(Annevure-B)

Regarding application in case of Ms
Geeta Devi centificate has already
1ssued Vide certificate no
90S 10000680247 Copy Enclosed )
® Regarding application in case of Ms
Rita the application has already been
disposed of

(Annexure-( )

W



ANNEXURE-A

 Sr.  Reference Number |  Date Subject Action Taken
' No | - — W
| 1 Ref. No | 11/08/2021 1. Request to make the fielc Policy Matter

' £ 119810/11/08/2021 29/10/2020 verification mangatory in case olc

l g Ref.No | 13/7/2021  SC/ST caste certificates are not

P! ‘ 116207/29/10/2020 | found in records until all the old

‘ Ref.No records are digitized.
1 119600/13/7/2021 | 2. Regarding the issues with
! l obtaining SC/ST certificates due
| | to lack of digitization of olg caste

g certificates o o

' ; 'r 2 Revenue Ref. no ‘ 19/08/2021 Request to repair and resolve the  Acting upon Hon'bie MLA's letter the |
@ 119902/19/08/2 issues in the Karol Bagh SOV internet cornection has been
i 021 Office on an immed:ate basis convertea into ficer plan of 8MBPS
| and now working fire
! | DSE s working properly
Potable water is avaitable from water-

. i | dispenser in SDN Rarol Bagh othice
- i Separate ilets tor men and women are
x| ; available in the SDAL Karol Bagh |

[ othice

| Seating tacility is availuble tor public

| Other than above issues, renovation of

[ ‘ SDM Karol Bagh office has been taken |
A [ up with PWD for early completion, the |
W ,: \ ! matter was cLly informed to Hon'le |
* g | - MA (Copyenclosed)

| 3 Ref no 03/03/2021  Reguest to rectify a mistake in IT Branch matter (eDistrict Portal)

! 118543/03/03/2 | the

021 E-aistrict website in the 1ssuance
| | of SC/ST certificates for the
” children of single mothers
W | N o — I (S — o . . . - e . . e S _‘__J
%‘ "f "4 Ref no- 24/02/2021 Regarging discrimination against There is no discrimination being done
l 118543/03/03/2021 | SC/ST single mothers in caste SC/ST single mothers in caste
’ l certificate issuance for their certificate issuance for their chiloren,
children the authorities are following the SoP |
| | issued by the Department of Revenue,
W N . el e L GMTR
{ ig | 5 Ref.no ! 24/09/2021 Gentle Reminder Extending the i Policy Matter
¢ ¥ 111959/24/09/2018 vaiidity of Income certificate from
()
| | months to 1 year
| 6 Ref no | 24/08/2020 Request to expedite the process o o . )
o 118960/24/08/2020 | of ex-gratia compensation to
i R \ | Covid Warrior Lt. Ms. Gayatri |
4 "; ‘ | Sharma's family File number,
’ .y FMC(/CCS/2021/35 ¢uavws2.
r‘7. Reminger 1 30/10/2018 Reminder for proper Sub-Registrar Office-1l! will be shifted
2 | | RefNo.:112081) | functioning& up keeping of Sub-  to new builaing, as the building is
' | Registrar Office (Revenue) on peing readiec and issue of toilets was
i 58 Asaf Ali Road, Central District. taken up witnDirectorate of Education, |
1 { 5 ‘ g cue to which shifting was gelayea.
4 ‘ ‘
1

| Otherwise, SR office is properly
| functioning ana providing services to
I | general public
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“RefNo ~ 171172021
120579/17/11/2
021

" 120577/17/11/2021 17/11/2021

1. Regarding the 1ssues with
obtaining SC/ST certificates due
to lack of digitization of old caste
certificates / Request to share the
status of digitization old caste
certificates.

2. Regarding the issuing the
digitized SC/ST Caste Certificates
on an immediate basis to the
following people/cases requiring
it immediately.

{List enclosec)

Regarding Departmental action
processing the Compensation to
AC 23 Karol Bagh, Fast tracking
the grant of

cases pertaining (05 cases
mentioned in the letter)
pertaining)

compensation in these cases as
commensurate with the
Departmental guidelines
andgrant of immediate relief
amount and compensation
amourt the Case-Fire Incident at
houses in Multan: Dhanda

B s e

1
|
|
!
| Policy Matter
|
1
!

CThon ble M A was duly informed

regarding these 03 cases of
| compensation vide letter no,

| SDMKB Mise 2021 SRETBRR RV
2311202 Heopy enclosed) which was
[ duly received inthe Hon hle MTA

| office on 231 12020
| (Copy [ nclosed).

1 Fhe sanction arder for compensation
| tor ©ire Incident at house in Multani

| Dhanda (Copy enclosed)
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OFFICE OF THE SUB-l)l\'lS]O‘&?AL 'f\‘lA(;lSTRA'I'E {KAROL BAGH)
GOVT OF N.C.T OF DELH!I
OLD BUILDING PWD, FLATTED FACTORIES COMPLFX.
JHANDEWALAN, NEW DELHI-110055
Ph: 01 1-23339400 ¢onvad wis karolbaghsdma nic.in

by
File No. SDM/KB/DDMA/2021/ «*2@‘;’5 -8 G Dated: 26/10] 2
To.

The Asstt. Commissioner, KB Zone.

(North DMC), Nigam Bhawan,

Anand Parvat. Karol Bagh.

Dethi-11000s.

Sub: Regarding request to remove the encroachments around both sides of Kalka Das Chowk to
Jahndewalan Temple on DGB Road, Dethi.
Sir,

With the above mentioned subject. a vide dian no. 4450 dt. 27 09 2021 lenter has been recenved in
this office regarding request to remove the encroachments around around both sides of Kalka Das Chowk
to Jahndewalan Temple on DGB Road. Dethi.

Ref no 119718267 2121 di. 26 07 2021 from Sh. Vishesh Ravi. MLA (Kurol Baghy reg. removes
the encroachment around the both sides of Katka Das Chowk 1o Jhanew dan | emple on Desh Bandhu
Gupia Road. Delhi.

It is theretore. requested to take necessary action into the matter at vour end under intimation 10 the
ottice.

~\y Ym\ o -~
~ wj"‘f"v-‘ 3o/l
2.6\'¢
PA to SDM (Karol Bagh)
(District Central)
Encls: As above

U . - K

Copy for information to: 5t LA

Sh. Vishesh Ravi, MLA (Karol Bagh). 1-16, 342, Military Road. Bapa Nagar. Delhi

Nol4d

“|
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REVENUE DEPARTMENT, GOVT OF NCT OF DELHI
OFFICE OF THE DISTRICT MAGISTRATE
KAROL BAGH : CENTRAL DISTRICT

SCHEDULE CASTE CERTIFICATE

_ Trus Certificate 1s valia as per information Technology Act 2000 as amended from tme to time )
The Authenucity of this document should be verfied at http:l/edistric!.delh:govt.nicAin Any discrepancy in the details on this document

CERTIFICATE NO: 90510000680247 I oof !

This is to certify that SUNNY S/o UDAY BHAN R/o 16/547, H-16 PYARE LAL ROAD BAPA NAGAR KAROL
BAGH KAROL BAGH CENTRAL DELHI INDIA 110005 PYARELAL ROAD BAPA NAGAR KAROL BAGH
DELHI 110005 INDIA pelongs to PAS! casle of UTTAR PRADESH Siate which s recognized as @ Scheduled

Caste under the following.

The Constitution Scheduled Castes) Orde’ 1950 The Consttution (Scheduled Castes) (Union Terntones) Order, 1951

{As amended Dy the Scheduled Caste ard Scredulea Trpes List iMud! ation Order! 1950 the Bumba, Reorganization Act 1960 The Punjab
Reorganzalion Act 1966 [he State of Hmacha Pradesh Act 1970 The NOAh-E astern Areas (Reafyat zat . 1471 Aand the Sonedule Caste
and Scnedule Trides Orgers (Amendment) Ac! 1976 The Corsttul Scneduied Castes: Orde’s 1AM ¢ At 13y e _onstilyhor
Screculeg Castes ard Scheduled Trbes, Orders Amengment: Al 12 Tne Schedulec L asies amd S heduied Troes ey (Second
Amengment) Act 2002 The Consttution (Scheduled Casles. Orzer Amendment Ac: 2007 Tne Constitution 1ol cduiec _astes) Oraer

(Amendment) Act. 2014 and The Constitution (Scheduled Castes) Order (Amendment Act 2015]

The Constitution (J&K) SC Order 1956 The Constitution (Dadar & Nagar Haveli SC Order 1962 (As 3 nended by The Constitution (Scheduled
Castes) Order (Amendment) Act 2015] The Constitution (Pondicherry) SC Order 1964 The Constitution (04 Daman & Dt SC Oroer 1968, The
Constitutior: 1 Sikkim) SC Oraer 1978 |As amended Dy The Constituhor | Scneduied Castes) Order (Amendment] A 2014)

This certificate i1s issued on the basts of the Scheduled Caste Certificate issued to GEETA DEVI MOTHER of
SUNNY R/o VILLAGE SISWA THANA MAUIEMA DISTRICT ALLAHABAD U-P who belongs to PASH caste of
UTTAR PRADESH State vide Certificate No. 3625 daled 43/07/2007 i1ssued by TEHSILDAR SISWA.

SUNNY and his family ordinarily reside(s) at 16/547, H-16 PYARE LAL ROAD BAPA NAGAR KAROL BAGH
KAROL BAGH CENTRAL DELH! INDIA 110005 PYARELAL ROAD BAPA NAGAR KAROL BAGH DELH!

110005 INDIA

when compared (o those available on the website renders it invalid
The onus of checking the legitimacy 1s on tne users of this gocument.
in case of any discrepancy please inform the authonty issuing this Certificate.




